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exemption o levy rom the armer 
ho have been aected by the reccnt 
loods in the contr 

(b)   i so, hat are the details in 
this reard  and

(c) i not, the reasons thereor 

THE MINISTER O STATE 
IN  THE  MINISTRIES   O
A RIC LT RE AND R RAL 
RECONSTR CTIONS (SHRI R.

S AMINATHAN)     (a)
to (c). No re est  or proposal 
rom any State overnment aected 
by  loods has been received or 
exemption o lev\̂ on armers. Sch 
proposal ill be iven de considera
tion as and hen received.

Stoppae o S pply o ood- 
rains nder ood or or 

Proramme

410.   SHRI NIREN HOSH  
ill the Minister o R RAL RE
CONSTR CTION be pleased to 
to state 

(a)   hether the  overnment 
have stopped spply o oodrains 
or hat sed to h i called ood or 
or proramme 

^scrvoir Sctieme

410.   SHRI  RASABEHARI 
BEHERA  ill the Minister o 
IRRI ATION be pleased to state 

(a) hether the Indra Reser
voir Scheme Khariar o Kalahandi 
District, Orissa has been received by 
rvernraent 

(b) i so, the stae o proress 
and

(c) ho soon it is oin to be cons
trct̂ 

THE MINISTER O STATE 
IN THE MINISTR O IRRI A
TION (SHRI .R. ANSARI) 
(a) No, Sir.

(b)  and (c).The overnment o 
Orissa have intrimate dthat the Indra 
Irriation Project is nder srveys 
and investiation and the project 
report is liely to be ready by Septem
ber, 192. The State overnment 
have rtlier intimated that this 
project has been inclded in their 
Sixth Plan and inrastrctre or 
on the project has already commen
ced.

(b) i so, the reasons thereor    ̂  ^
and

(c)   has any alternative measre 
been adopted  or restartin the 
proramme 

THE MINISTER O STATE 
IN THE  MINISTRIES  O 
A RIC LT RE  AND R RAL 
RECONSTR CTION (SHRI BA- 
LESH AR RAM)  (a) to (c). The 
ood or or proramme has been 
renamed as national rr.1 employ
ment  proranmie no.   Spply 
o oadrains nder the prô amme 
has not been stopped bt has been 
crtailed.  Mainly, cash allocation 
has been made or the proramme 
drin the crrent year.
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